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THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAG ALAND. MIZORAM AND ARUNACHAL PRADESH)

No.HC.VU-25/2 oozl tv 11 lA
Smti Jayashree Bora,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri Pijush Pratim Bairagi,
Special Judge, CBI, Assam,
Addl. Court No. II,
Chandmari, Guwahati-3.

IL
Dated Guwahati the Z1 August,2OZ4

Casual leave.

lt,S

You r letter No. SPL/CBt/Add t -II I 1 49 -2024 I 462, dtd. 21.08.2024.

With reference to the above, I am directed to inform you that your prayer for
station leave permission from the morning or 23.oa,2o24 tifl the morning of
27.O8.2O24, has been granted.

The Speciar Judge, cBI, Assam, Addr. Court No. 3, Guwahati, and in his absence,
the next senior most Judicial offlcer available at the station will remain in charge of your Court
and Office in your absence.

Yours faithfully,

5dl-

T. RE TRAR IGILA CE

Me o No.H .vrI-2s 120031 ,lco -tA( I tA.dated t 21- 66"21Copy to

1. 
, 
The Special Judge, CBI, Assam, Addl. Court No. 3, Guwahati.

.r{ m"Project Manager, Gauhati High Court.


